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The Deputy MIDIater of Commual-
eadonl (SbriRaJ Bahadar) : A few cases 
of engine trouble were experienced which 
are normal in early stages in the introduction 
of a new tYpe of aircraft. These have 
been attended to with the assistance of 
Manufacturers. 

I 
Alrllftin, of Second Clan Mall 

*777. Sbrl S. K. Razml : Will the 
Minister of CommunicadollS be pleas-
ed to. state: 

(a) whether Government have taken 
any decision regarding the airlifting 
of second class mail; 

(b) if so, what; and 
(c) which of the stations will be connec-

tecH 

The Deputy Minister of Com-
munications (Shri Raj Bahadur) : 
(a) Yes. In view of the considerable cost 
involved, the scheme for airlifting of se-
oond class mail is not likely to be imple-
mented in the near furure. 

(b) and (c). Do not arise. 

SUlar cane Pric:ea 

{
Thakur Ju." Eilbore Sinha: 

*778. Babu Ramaarayan Sin,b : 
Sbrl Astb_a : 

Will the Minister of Food aad Api-
I alture be pleased to state: 

(a) the name! of States which have 
not accepted the formulae linking price 
of cane with the price of sugar evolved 
by the'Centrai Government and the reasons 
therefor for the season 19S5-S6; and 

.(b) the names of States which have 
fixed higher cane price than what has 
been fixed by the Central Government 
for 19S5-S6 and the reasons for doing 
so? ' 

The MialIter of Food _d Api-
culture (Sbri A. P. Jain) : (a) Pending 
the report of the Expert Committee whicl!. 
is expected soon, no decision has yet been 
taken on the formula linking the price of 
cane with that of sugar to be adopted for 
the season 19S5-56. 

(b) It is only in the case of the State 
of Bombay that higher minimum cane 
price at Rs. 44/- per ton as against the 
All India price of Rs. 39/2/- per ton has 
been ~,!:ej on the recommendation of the 
State Government. The reason is that most 
of the factories in that State have extensive 
sugarcane farms and it was apprehended 
that they may not buy cane from .cultivators 
if the price they have to pay for such cane 
ia linked with price of sugar and not d~ 
lared before-hand. [S" Appendix V, 
annexure NO.7]. 

Hlraklld Dam 

*781. Sbrl Saran,adbar Das : Will 
the Minister of Communicationl be 
pleased to state: 

(a) whether a special 'Hirakud Dam 
Project Allowance' is being granted to 
the P. & T. employees in the entire area 
where the transmission line goes; 

(b) if so, the year and the date when 
this special allowance was granted; 

(c) whether it is a fact that t~is allowance 
is being given to the emploees m the Angul 
and Chowdwar Post Offices; and 

(d) the reason why it has not been gran-
ted to the employees in the Dhenkanai 
Poat Office which is situated along the trana-
mission line between Angul and Chowd-
war? 

The Deputy Minister of Com-
municationl (Sbrl Raj Bahadur) I 
(a) Yes, except in Dhenkanal. 

(b) 1-4-S4· 
(c) Yes. 
Cd) The proposal to sanction the allo-

wance to P. & T. staff in Dhenkanal also 
ia under consideration. 

Vacuum BrakiD. in Metre Gau,. 
Trains 

*782• Shrl U. M. Trivedi: Will the 
Miniater of RaIlways be pleased to 
state: 

(a) whether it is a fact that Metre gauge 
trains do not run with complete vacuum 
braking; 

(b) if so, why; and 
(c) since when haa this restriction beeD 

applied ? 

The Parliamentary Secretary to 
~e Mlalster of RaUwaYI and TrBDI-
port (Sbri ShabDawaz Khan) & (a)-
and (b). All passenger traina on the Metre 
Gauge are fitted with vacuum br~kes. 
Passenger trains on some of the seetlons 
of the North Eastern Railway have the 
vacuum brake blanked off neces sitated d';1e. 
to frequent unauthorisedpulling of ehalD 

Goods and mixed trains, however. 
do not always run with vacuum bram 
aa all the old Metre Gauge wagons are 
not yet fitted with vacuum brake equip-
ment. 

Ce) BlaDlting of vaCuum Brake on Pas-
senger trains on the North Eastern Rail; 
way from 16th May 19S5-




